25.09.2012 J-1 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 10.30 AM

1. W.P.(C) 2636/1999 TEJENDER KUMAR PADMA KUMAR S.
VS. UNION OF INDIA & ANR. SANJIV K. SAXENA

COURT NO. 34

(DIVISION BENCH-7)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM
1. CRL.APPL. 357/2011 SATYAWAN DALAI SURAJ SETHI, SUDEEP SUDAN
VS. STATE RICHA KAPOOR
COURT NO. 35
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN
1. CRL.M.C 1536/2012 CBI DAYAN KRISHNAN
VS. PURSHOTTAM DEV ARYA GAUTAM NARAYAN
NIKHIL A. MENON
JITENDRA SARIN
RAVI NAYAK
2. CRL.M.C 1537/2012 CBI DAYAN KRISHNAN
VS. A K MADAN GAUTAM NARAYAN

NIKHIL A. MENON
N. HARIHARAN
NITIN SONI
VAIBHAV SHARMA
AMIT ADITYA
VARUN DESWAL

HIGH COURT OF DELHI
24TH SEPTEMBER, 2012 REGISTRAR (LISTING)



25.09.2012 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (OS-F)
HON' BLE MR JUSTICE V. K. JAIN

AT 10.30 A M

24. CS(0s) 2132/ 2010 THE | NDI AN PERFORM NG RI GHT PRAVI N ANAND
I. A 14025/ 2010 SOCI ETY LTD

Vs. AD VENTURE COVMUNI CATI ONS
I NDI A PRI VATE LTD
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